IN THE CENTRAL ADMIWISTRAT IVE TRIBUNAL, JAIPUR BENCH

! JAIPUR
* * *

Date of orders: 11-3-1997
NP NMo. 159795 (0a Mo. 33,89)

Pratap Singh £,0 Shoi Mata Prasad working on the post of

i
Store Clerk in Die sel Shed, Western Railway, Fhulera.
ee Petitioner
versus

1. - Shri Pameszh Tripathi, DRivisional Railway Manager,

Western Railwav, Jaipur Division, Jaipur.

2. Shri Arunendra Gupta, Seniciy Divizional Mechanical
Engineer (E), Western Railvay, Jaipur Division,
Jaipur.

«+« Respondents

Mr. Shiv Pumar, counsel for the petitiomer

Mr. Manish 2handari, counsel for the respondents

CORAM: ,

Hon'ble Mr. Gopal Frishna, Vice Chairman

Hon'ble Mr. Q.2 Sharma, administrative Member

ORD E R_
Per Hon'ble Mr. Gopal ¥rishna, Vice Chailrman

This is a Contempt Petition filed by the petitiocner
Singh, stating therein that by not granting the

pay of the podt of Store Clerk during the pericd in which

have committed contempt Of courtc.

2. We have heard the learned o2ounsel for the part ies.
3. It is borne out 2y the reply of respondents that

the salary for the pericd for which the petitiorer had
officiated as 3tcre Clerk haszs Bezn paid to the petitioner
If the retitioner has veceived leszs paymeint than what

could be due Lo him az per rulesg, he may f£ile a fresh

Ca, if so advised. Thiz Contempt Petition is dismissed.
Nok ices izsusd are discharged.

/ j, . CldJuRA(
(0.p 3haTma) (Gopal Kris Lnd)

Administrative Member Vice Chalean





